
Central Administrative Tribunal
Principal Bench
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.O.A. No, 5/96

New Delhi, this the 15th day of May, 1996

Hon'ble Shri A^V.Haridasan, Vice-Chairman(3)
Hon'ble Shri P»K. Ahooja, dember (A)

Sh, Bal Ram s/o Naf Ram
r/o 393 B Samila Vihar
Sardhana Road deerut U .P. ,Applinon<

(By None)

Uerus

1. Union of India through
Secretary,
Plinisiry of Defence,
New Delhi- 110 Oil,

2, The Commandant,
510 Army Base Workshops,
deerut Cantt,

.Ranoondonta

(By None)
iORDERdP.AL)

By Hon'ble Shri A.U.Haridasan, Uice-Choirman{3)

None for the applicant even on second call, Nrr^ e jG

present for the applicant even on many previous occasjcns. It

appears that the applicant is not interested to pursua thiu C,A,

Hence, this 0,A. is dismissed for default and non-prose cu tirno

(F.K.Aho
demberC.
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